GOVERNMENT OF GUJARAT

LEGISLATIVE AND PARLIAMENTARY AFFAIRS DEPARTMENT

THE INDIAN INSTITUTE OF TEACHER
EDUCATION GUJARAT ACT, 2010.

(GUJARAT ACT NO. 8 of 2010)

[ As modified up to the 31 December, 2024. ]

(2024)

[Price : . 40]







GOVERNMENT OF GUJARAT

LEGISLATIVE AND PARLIAMENTARY AFFAIRS DEPARTMENT

THE INDIAN INSTITUTE OF TEACHER
EDUCATION GUJARAT ACT, 2010.

(GUJARAT ACT NO. 8 of 2010)

[ As modified up to the 315 December, 2024. ]

(2024)

[Price : . 40]

G.C.P.G. (H-137-6-24-DTP-2)



(i)

GOVERNMENT CENTRAL PRESS, GANDHINAGAR.


acer
Typewritten Text


[ 2010 : Guj.8

PREAMBLE.
Sections.

© o N o g bk~ w

10.
11.
12.
13.
14.
15.
16.

17.
18.
19.
20.

(iii)

The Indian Institute of Teacher Education Gujarat Act, 2010.

CONTENTS.

CHAPTER |
PRELIMINARY

Short title, extent and commencement.

Definitions.

CHAPTER II

ESTABLISHMENT AND INCORPORATION OF
UNIVERSITY

Establishment and incorporation of University.
Headquarters of University.

Obijects of University.

Powers and functions of University.

Mode of research.

Jurisdiction of University.

University open to all irrespective of religion, race, caste, sex

or opinion.
CHAPTER Il

OFFICERS OF UNIVERSITY
Officers of University.
Chancellor.
Vice-Chancellor.
Terms and conditions of appointment of Vice-Chancellor.
Powers and functions of Vice Chancellor.
Registrar.
Finance and Accounts Officer.

CHAPTER IV
AUTHORITIES OF UNIVERSITY

Authorities of University.
General Council.
Powers and functions of General Council.

Executive Council.

(i)

Page No.

12
12
12
13
14
15
16

16
16
18
18



(i)
Sections.
21.
22.
23.
24,
25.
26.
217.

28.

29.
30.
31.

32.
33.
34.

35.
36.
37.
38.
39.
40.

41.
42.

(iv)

The Indian Institute of Teacher Education Gujarat Act, 2010.

Powers and functions of Executive Council.

Academic Council.

Powers and functions of Academic Council.

Meetings of Academic Council.

Finance Committee.

Powers and functions of Finance Committee.
Disqualifications for membership of authorities of University.

CHAPTER V
RESEARCH COUNCILS

Constitution and functions of Research Council.

CHAPTER VI
FINANCE

University Fund.
Fund of sponsored scheme.
Accounts, Audit and Annual Report.

CHAPTER VII
STATUTES, ORDINANCES AND REGULATIONS

Statutes.
Ordinances.
Power to make regulations.

CHAPTER VIII
SUPPLEMENTARY PROVISIONS

Prior approval of State Government.

Power of State Government to give directions.

Standing Committee.

Resignation from membership and filling up casual vacancy.
Indemnity.

Officers, members of authorities, bodies and employees of
University to be public servant.

Power of State Government to make rules.

Power to remove difficulties.

2010 : Guj.8]

Page No.
19
20
20
22
22
22
23

24

25
25
25

26
28
29

29
30
30
31
31
32

32
32



[ 2010 : Guj.8

Sections.
43.
44,
45,
46.
47.

™)

The Indian Institute of Teacher Education Gujarat Act, 2010.

CHAPTER IX
TRANSITORY PROVISIONS

Appointment of first Vice-Chancellor.
Appointment of first Registrar.

Transitory powers of first Vice-Chancellor.
Extra ordinary powers of first Vice-Chancellor.

First appointment of officers of University.

(iii)

Page No.
33
33
33
34
34








